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SlI. No. Locality Name of monument/site

1 2 3

District Santhal Paraganas

68. Arazi Mukimpur Ruins of Baradari buildings with
probable underground cells and
passage

69. Hadaf Jamma Masjid

District Saran

70. Manijhi (1) All ancient structures and
other monuments or remains
and all artificial caves and
mounds containing ancient
remains within the limits of the
said ancient city of Manjhi

District Singhbhum
71. Benisagar 1. Benisagar tank
2. Old remains of temple and

sculptures on the south- east
bank of the above tank

72. Ruam Site of an old fort

73. ltagarh Ancient mound

District Vaishali

74. Basarh Mound known as Raja Baisal ka
garh
74 Hajipur Juma Mosque
76. Harpur Basoni and Chakramdas Excavated remains of stupa.
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G.V.K. Rao Committee Heeommaéda- (a) whether in 1985 a Committee was
Ve 5 tions constituted under the Chairmanship of Prof.

G.V.K. Raoto make recommendations about
4070. SHRISUKHENDRA SINGH: Will the administrative set up for rural develop-
the PRIME MINISTER be pleased to state: ment;
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(b) if so, the recommendations made by
the Committee and the number of recom-
mendations implemented;

(c) whether a Committee was consti-
tuted to study the feasibility of implementing
these recommendations; and

(d) if so, the decisions taken by this
Committee in regard to implementation of
the recommendations of G.V.K. Rac Com-
mittee?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) Yes, Sir. The
Committee was constituted to review the
existing administrative arrangements for rural
development and poverty alleviation pro-
grammes and to recommend appropriate
structural mechanisms to ensure that they
are planned in an integrated manner and
effectively implemented.

(b) Summary ofrecommendations made
by Committee is given in the Statement.
None of them has so far been implemented.

(c) No, Sir.
(d) Does not arise.
STATEMENT
Summary of Recommendations

1. The Committee feels that the time
has come to take a total view of Rural Devel-
opment. It has to encompass all economic
and social development activities handled
by different agencies atthefield level. ltis not
advisable any longer to limit anti-poverty
programme to a few specific schemes.

2. Pastexperience clearly indicatesthat
government machinery (bureaucracy) alone
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cannot be assigned the responsibility for
achieving economic development and so-
cial justice.

3. While the objectives of removal of
poverty, as laid down in the Seventh Plan,
must be adhered to, local initiative must be
encouraged and the detailed strategy worked
out by local people. It is, therefore, essential
to involve the people and their representa-
tives effectively in drawing up programmes
of rural development and their implementa-
tion.

4. Panchayati Rajinstitutions have to be
activised and given all the support needed
so that they can become effective organisa-
tions for handiing people’s problems. Elec-
tions to these bodies should be held regu-
larly.

5. h is also necessary to encourage
voluntary agencies, with informed idealism,
operating in rural areas, in every possible
way.

6. The district should be the basic unit
for policy planning and programme imple-
mentation. The Zila Parishad should, there-
fore, become the principal body for manage-
ment of all development programmes which
can be handled at the level.

7. The President of the Zila Parishad
can be directly elected for a term co-termi-
nus with the Zila Parishad, or for one year
each onthe Mayoral pattern. The work of the
Zila Parishad should be done by anumber of
Sub-Committees, elected onthe basis of the
proportional representation so that partici-
patory democracy could be developed and
encouraged.

8. Panchayati Raj institutions at the
district level and below should be assigned
important role in respect of planning, imple-
mentation and monitoring of rural develop-
ment programmes.
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9. Some of the planning functions at the
state level may have to be transferred to the
district level for effective decentralised dis-
trict planning.

10. In this connection, the Committee
recommends the introduction of the concept
of district budget. It is desirable that it is
brought into being as quickly as possible.

11. The concept of a properly prepared
district plan is reiterated. The preparation of
a proper plan is a pre-requisite for having a
process of development which will ensure
that the poor are properly taken care of. All
the development depariments should clearly
indicate the activities which they would
undertake for assisting the poor.

12. Thedistrict plan should include allthe
resources available both in the plan and non-
plan as well as institutional resources.

13. ltis necezsary forthe banking institu-
tions including the cooperatives to ensure
that the credit requirements of the rural poor
are adequately met, such tfacilities should
also cover the legitimate consumption credit
requirements of the poor.

14. The process of economic develop-
ment itself should be designed so as to
reduce poverty. The implementation of land
reforms has to be done with greater vigour
so as to ultimately ensure that the land goes
to the tiller.

15. Since rural development encom-
passes the activities of a number of depart-
ments at the state level, there is an urgent
need for effective coordination and proper
direction at this level.

16. The Committee recommends that a
very Senior Officer of the rank of Chief
Secretary designated as Development
Commissioner be incharge of development
administration at the state level.

SEPTEMBER 3, 1990

Written Answers 308

17. The Major Rural Development De-
partments like Rural Development, Agricul-
ture, Animal Husbandry, Co-operation, In-
dustries etc. should be directly under his
purview. The Secretaries of these Depart-
ments will work directly under him.

18. The Committee is of the view that
development administration at the district
level has to be treated as a major activity
involving significant responsibilities.

19. The Committee, therefore, recom-
mends that a post of District Development
Commissioner (DDC) be created to look
after and coordinate all the development
activities in the district.

20. The DDC may be made the Chief
Executive ofthe ZilaParishad in those states
where the Panchayati Raj institutions hold
the responsibility for planning and imple-
mentation of various development pro-
grammaes.

21. Inthose states where Zila Parishads
are not in position, the DDC could function as
Chairman and Chief Exectuvie of the District
Development Council.

22. The office of the DDC shouid be of a
higher status than that of the District Collec-
tor in order to establish the primacy of the
Development administration over mainte-
nance administration.

23. Theexistingdistricts set up withweak
planning machinery, multiplicity of agencies
and lack of effective cvordination needs
revamping.

24. Along with the establishment of the
office of the DDC, significant restructuring of
planning and implementation machinery at
the district level should also be effected.

25. The proliferation of development
agencies and departmentatlisation and frag-
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mentation of functions should cease.

26. The mostimportant constituent of the
district development office will be the District
Planning Team, the District Rural Develop-
ment Team and the District Finance and
Accounts Officer who will be incharge of the
district budget also.

27. The District Level Officers of the vari-
ous functional/line departments will continue
to handle the work relating to their respective
areas. However, the schemes and pro-
grammes being implemented by them should
form an integral part of the District Develop-
ment Plan.

28. The major operational machinery for
implementation of district rural development
plan will be the block level set up. For this
purpose revamping of the block machinery
I1s essential.

29. The Committee recommends thatthe
Block Development Office should be the
sheet anchor of the entire rural development
process. For this purpose the status of this
office should be upgraded. The Chief Execu-
tive Officer of the blocknehsil may be desig-
nated as Assistant Development Commis-
sioner (ADC). The ADC should be an officer
of the status of Sub-Divisional Officer.

30. The ADC should be a dynamic young
person, preferably below the age of 35 and
in any case not above 40. His background,
training, managerial capability and motiva-
tion should be appropriate for the task as the
leader of a team which will be incharge of all
development functions in the block.

31. There is an urgent need for rationali-
sation/reorganisation of blocks to ensure
that they become viable units for the task
assigned to them.
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32. On the basis of certain criteria of
population, area and terrain, average size of
the block may be one lakh population in the
plains and 50,000 population in the hilly and
difficult terrain and tribal areas.

33. On the above basis there could be
about 6,000 CD blocks.

34. There is also an urgent need for ra-
tionalising the deployment of functionaries
at the district level and below.

35. Considering the task to be assigned
to the various levels of administrative set up
at the district level and below the State
Governments may have to work out the staff
requirements.

36. In some cases there may not be sig-
nificant augmentation of the strength; the
requirements will be met by redeployment of
the staff after necessary reorientationftrain-
ing.

37. Wherever additional staff require-
ments are involved, the State Governments
may send the proposals to the centre.

38. A Committee of Secretaries of the
Departments of Planning, Expenditure,
Agriculture and Rural Development will
examine and approve the additional require-
ments on the basis of certain norms.

39. Two-thirds of the cost of additional
staff should be borne by the Centre during
the Seventh Five Year Plan.

40. A refresher/orientation training may
be organised for the different functionaries
engaged in Rural Development Programme.
For this purpose, additional training facilities
be created wherever necessary and the full
cost thereof may be borne by the Centre.





